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per cent an Income-tax, the collection
of Income-tax and Corporation Tax
during the year 1966-67 declined ab-
solutely andlor as compareqd to budget-
ed figures;

(b) if 5o, whether 1t 153 a case of
dimumishing returns on Income-tax;
and

(c) the steps Governmerit propose
to tnke to reverse the trend?

The Minister of State in the Minis-
try of Finance (Shri K, C, Pant): (a)
The collectinns of Income-tax and Cor-
poration Tax during 1966-87 amounted
tn Rs 628 73 croreg againsi the Budget
Estimate. of Rs 666 22 crores Though
these collections have fallen short of
budget cstimates, they swere up by
Iis 5209 crores ag compared to the
collections of Rs 57664 crores during
1965-66

(b) No, Sir The collections 1n a
year depend on the trade conditions
in the year

(e) Does not arise
Assistance for Drought-Affected Areas

*982 Shri Eswara Reddy:
Shr; Narenfiya Singh Mahida:

Will the Mrmuster of Finamoe be
pleased to state.

(¢} the tota] amount provided by
the Centie for assistance to the drou-
ght and scarcity affected areas 1n 1967-

]

(b) the State-wise gllocation of this
assistance, and

(¢ whether this assistance will be
given to the State in lumpsum to be
used at State's discretion or i1t wil] be
released on the basis of specific
schemes prepared by the States®

The Minister of State in the Mink-
try of Fimance (Shri K. C. Past): (2)
and (b}, The Central Budget for 1967-
68 imcludes a provision of Rs 6300
crores as loans and Rs 12.00 as grants,
for asmstence to scarcity affected Sta-
tes The dustribution of this provision
wil] depend upon ‘he requirements
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from time to time and State-wise allo-
cation of it cannot be made in gdvance.

(¢) The Central assistance 1s aval-
able for certain broad categories of
expenditure, ceilings for which are
fixed in consultation with the State
Government concerned and on the
basis of the report of a team of offi-
cers deputed by the Centre to wisit
the State and assess the reguirements.
Wichin the broad categories, the
details of specific schemeg are worked
out by the State Governments them-
selves The assistance 15 generally
by way of reimbursement of actual
expenditure However if the expen-
diture 18 expected to be substantial and
the ways and means position of the
State Government concerned justifies
it, suitable advance releases of Cent-
ral assistance are made on a provi-
sional basis, subject to later adjust-
ments on the basig of actusl expendi-
ture

Practising of Unteuchability

*983. Shri Baburao Patel: Will the
Minuster of Social Welfare be pleased
to state

(a) whethe: his attention has been
drawn to the mine recommendations
regarding the practising of untoucha-
bility made 1in the Report of the Com-
missioner for Scheduled Castes and
Scheduled Tribeg for the year 19685-66
on pages 53 to 55; and

(b) if so, the steps Government pro-
pose to take to improve upon the in-
human conditions under which the
so-called untouchables gre lLiving?

The Minister of State in the Depart-
ment of Soclal Welisre (Shrimat]
Phulrenu Guba): (a) Yes, Sir

(b) Government are already imple-
menting various schemes 1n the Back-
ward Classes Sector of the Five Year
Plans to improve the social, economuc
and educational conditions of the Sche-
duled Castes A special Commmittee
appointed in 1865 s ¥so engaged In a
detailed investigation of the problem
of untouchability, and review ot tha
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Schemes hitherto undertaken to deal Drop in Rurs! Busivess of LIC,

with this problem.

ferwr sy
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*385, Bhrl B N. Mukerjoo: Wil the
:::l::sur of Foance be pleased to

(3) whether 1t 13 a fact that the
Tura] businesg of the Life Insurance
Corporation of India hag shown a sig-
mificant drop between 1963 and 1008;

(by it so, what are the relevant
m! md

(¢} whether steps have been taken
towards decentrahising servicing work
to the branch level and using regronal
‘MMages (n order ¢d peach (A€ cour-
tryside effectively®

The Minister of Siate in the Minle-
try of Finance (Shri K. C. Pant): (a)
and {bY No, Sir The rural business
of the LIC during the financial year
11-1962 to 31-3-1963 was Rs 2336
crores equivalent to an annual figure
of Rs 1868 crores Since the new
business quring the financial year
196568 was Re 2206 crores, there
was ap increage during the period
between 1963 and 1968

() Yes, Sir

Rrerfw-wew dad ¥ wt ¥ wroa &
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